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Shri MSe Hable ...‘ﬁpplicant.
/e

" Min. of Home Affairs & ors. « +sRespondents,

CORAM: Hon'ble Shri Jystice R.G. UaidYanatha, Vo.Co
Hon'ble Shri P.Pe Srivastava, Member(R)

TRIBUNAL'S_ORDER_3_ DATES 24.4.98

Shri B. Ranganathan for the applicant.
Shri V.D. Vadhavkar for Shri M.l. Sethna, Counsel
for the respondents No.1. Shri V.S5. Masurkar, Counsei
( for Respondent Nb.Z.
It is brought to our notice that S.L.P. ig filed
inithe Subfgya Court and stay orde§ obtained.

ﬂl ' In'piau of this, C.P.No.29/97Jd¢es not survive

T""".f-‘-.—;;c:%c:rt‘linlg".'l.y dispoeed of. No costs,
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,hri B. Ranganathap Counsel for the applicant.

Shri M.I. Sethna, Counsel for the Respondent No.1,

Cﬁ%%%’"lt 3, \Ohri V5. Masurkar, Counsel for the respondent No.2.
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